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[Shri Vithalbhai M, Ratel]
Eleatricity Board that. the gas would be
supplied-to the proposed Pipavav gas based
POWET project ;

(b). whether. it ©s_also a fact that he. has
written to. the. Chief Minister of Gujarat
to expedite the proposed Pipavav Rower
Project so that gas could be provided ;

(c) what is the quanuty demanded by
the Gujarat Elecmmy Board of gas for
Pipavav Power Pro;cct and

(d) whether Government propose to
supply, gas. to Pipavay gas-based power pro-
ject when it is ready ?

THE MJNISTER  OF PETROLEUM
AND NATURAL GAS (SHRI B. SHAN-
KARANAND) (a) A degision had, been
taken in prmt:xp;e to aflocate gas for the
propoved Pipavay ‘Power Prolect sub]ect
to development of Tapu Offshore fields.

(b) No, Sir.

(c) 2.25 MMSCMD for Stage | of the

(d) The matter regarding development
and wutilisation’' of @as ‘in the Tapti Off-
shore fields is at present being consideied.

Setéction of ‘Persont for Management Train-
ing
1050. SHRI PRAKASH YASHWANT
AMBEDKAR:: Wi the Minister of PET-
ROEBUM AND NATURAL GAS be plea-
sed to state:

(a) the npmbqr of persons sent for, mana-
gemen‘t training ahroad by the Bharat Pet»
roléum Compratmn,

(b). what aré thie critetia for sending the
prople for nrembgeiment trajning abroad ;

(c) whether LT.S. Director, London has
made ahy complaint abodt the selétted
persons ; and

(d) the number of schedule caste and
scheduled” tHbs” frsons from the Bharat
Peptoleum® Cobporation stht for traihing
abroad ‘during the last three yeata?
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THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B. SRA™-
KARANAND): (a) 1989-—21

1990—32
1991—15

(b) As reported by BPC, staff are sent
abroad on training on a selective basis es-
sentially to develop their effectiveness in
intnagement. The selection for training
abroad is also done undér the Colombo
Plan, selection for which is made by
Department of Public Enterprises in con-
sultation with British Counsel.

(c) No such complaint has been received
by BPC.

(d) 1989 — Nil
1990 — 3
1991 — 2

Pepartinmenital Proinotion in the Railways
Catering Departinent

1051. SHRI ASHOK NATH VERMA:
Will the Minister of RAILWAYS be pleas-
ed to state :

(a) whether it is a fact thal some Bea-
rets in the Northern Railways Catering
Department who have passed the Higher
Secondary Examination of Delhi Board
and have put in more than 10, vears’ ser-
vi¢e, are still in the same post:

(b) if so, what are the avenues for pro-
motion of these Class-IV employees to
Class-II ;

(c) whether any quota of Departmental
promotion of these employees has been
fixed, if so, the details thereof and it not,
the reasons therefor ; and

(d) in what manner Government propese
to improve the service career prospects
of those emplpyees ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) : (a) The information is being
colteeted and will be laid on the Table
of the Sabha,
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(b).-and (c) Bearers huve avenue of
promotion to Group "C’ posts of Sales In-
charge/Junior Clerk/Bill Issuer (Rs. 825—
1200) and Stores-cum-Accounts  Clerks
(Rs. 950—1500), from where they can
progress in the cadre of Catering Managers
" where at the level of Asstt. Catering Mana-
“gerf a guota for promotion has been fixel
‘and- then right upto the post of Chic
Catering Manager (Rs. 2000-—3200). etc.

(d) .Avenue of promotion available to
.Bearers are considered adequate.

" Book Stalls on Indian Railways

1052, SHRI GURUDAS DAS GUPTA :
Will the Minister of RAILWAYS be plea-
sed to state:

b Fz!ﬁ whether the ééntracts of book stalls
on Indian Railways are awarded/renewed
far a period of five-years;

‘(b)* whether  there is any book stall con-
tract on Indian Railways which has been
renewed for a period of nine years; and

- (¢) if so, what is the justification for
adopting two types of procedures for the
same type of licences ?

THE MINISTER OF STATE IN THE
‘MINISTRY OF RAILWAYS (SHRI MAL-
1 IKARJUN) : (2) Yes. Sir.

(b) and (¢) Inm 1967, it. was decided 1o
delete the clause of “Automatic renewal”
from the agreements of M/s A. H. Wheeler
and Co. and M/s Higginbotham but to
extend their period of apreements from 5
years to 9 years.

Amoynt Paid by M/s A. H. Wheeler and
T i Co. Ele.

‘1053. SHRI GURUDAS DAS GUPTA :
Will ‘the Minister of RATLWAYS be plea-
sed {0 stite what are the details of amount
pald by M/s A. H Wheeler and Company
and M{/S Higgins Bothams and Company,
Madras, ‘separately as a royalty, Station-
wise, an the Western, Central, Northern,
South-Bastern,  Eastern;  South-Central,
Nérth-Bastern and North Fast Frontier
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Railways, month and year-wise from 1st
January, 1988 to 31st December, 1991 °?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
[.IKARJUN): The information is being
collected and will be laid on the Table of
the Sabha.

Reduction of Posts of Officers in Railways

1054. SHRI GURUDAS DAS GUPTA :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it has been decided by Gov-
ernfment recently to reduce 20% post of
the “higher grade officers in all the depart-
ments of Zonal Railways including Rail-
way Board so as to reduce the expendi-
ture thereon ;

(b) if so, what is the number of posts
of Dy./Jt. Directors/Directors and Execu-
tive Directors that have been reduced from
each Directorate of the Railway Board ;
and

(c) the time fixed for implementation
of the above decision ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) : (a) The Ministry of Rail-
ways have decided to keep the operation
of a certain number (not 20%) of higher

grade posts in abeyance as an  economy
measure.
(h) ond (c¢) The following six posts

have been held in abeyance, namely (i)
one Member of the Railway Bowd (ii)
Executive Director, Vigilance {Accounts)
(i1i) Joint Director (Training & Manpower
Planning) (iv) Joint Director (Safety) (v)
Railway Liaison Officer and (vi) = Joint
Director (Computerisation & Tnformation
Svstems).
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